
5769 Written Answers CHAITRA 4, 1887 (SAKA) Written Answers 5770 
of Health so that the resour(,fS avai-
lable with the Commonwealth coun-
tries in the field of medical eduC'ation 
and research are put -to optimum use 
for mutual benefit. 

Salei'! tax 

r Shri Chunl Lal: / 
Shrl Onkar Lal Berwa: 

1516. ~ Shri Hukam Chand 
1 Kachhavalya: 
L Shrl Omkar Sinrh: 

Will the Minister of Finance be 
pleased to state: 

(a) whether it is a fact that there 
is a demand from the Beopar Mandals 
throughout the country to change the 
policy of the . Sales Tax syste-.n by 
('harging the sales tax onlv at the 
producing centre from the' wholeS'lle 
dealers; and 

(b) if so, Governmcn t' s reaction 
thereto? 

The Minister of Flaanee (Bhri T, T, 
Krishtianiilehari) : (a) The Central 
Government has been receiving repre-
sentation:; from the trade, suggesting 
the levy of sales tax at the first stage 
of sale by manuflacturerc'5 or pro-
ducer,s, 

(b) As sales tax is I,;enera lIy a State 
subject of taxation under the Consti-
tution, the Cenfral Government cannot 
implement the suggesti"n. 

Sale of Plot. in Delhi 

1517. Shri Chunl I.al: Will the 
Minister of Health be pleased to state: 

(a) the number of developed and 
other plots for residential purposes 
sold by auction during the last two 
years by Delhi Development Au~ho
rity; 

(b) the total amount J'eali~ed by the 
Government by auction; 

(e) the number of plots sold at fixed 
priee by the Delhi Development 
Authority during the sam':! period and 
the umount realised therefrcm; 

(d) the reasons for. selling the plots 
by auction rather than at fixed rates; 
and 

(e) whether some plots in each of 
the areas are reserved for being 'lold 
to the membl'!l"s of Scheduled Ca~tes? 

The Minister of Health <Dr. Sushlla 
Nayar): (a) 1256. 

(b) Rs. 2,34,61,750.00 

\ e). (I) Number ot plots Illlotted 
by draw of lots at pre-determined 
rates to individuals in the Low 
Tncom" GrC'up 775. 

(II) Total amount of premium rea-
lised Rs. 31,66,330. 

OIl) Number of plots reserved for 
allotment at pre-determined rates for 

(i) those whose 1and has heen 
acquired 400. 

(ii) Village re-development 211. 
(iii) Service Personnel 48. 

(d) In accordance with the SchE'me 
of large Scale- Acquisition, Develop-
ment and Disposal of land in Delhi. 
the disposal of developed land i!. as 
a rule. made by auction and the pre-
mium is determined by the highest 
bid, except in the ca.~e where .l'llnd 
may be allotted at fixed rates to the 
individuals in the Low Income Group 
with annual Income not exceeding 
Rs. 6,000. These allotments are made 
by drawing of lots under the super-
vision of an Advisory Committee 
nominated by the Chief Commis~lOner, 
Delhi. 

(e) Yes. 15 per cent of thE: plots 
are reserved for allotment to the 
Scheduled Castes and Scheduled 

. Tribes out of the plots earmarked for 
allot-ment to persons in th" 'Low 
Income Group'. 

Children's Health in Delhi Schools 

151B. Shrl D. C. Sharma: Will the 
Minister of -Healtb be "leased to st.ate: 

(a) whether it is a fact that rhild-
ren's health was being neglected in 
schools in Delhi; 




